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mines. The workers will also face a lot
of problems.

In view of this, I urge the Government
of India to open the headquarters of the
Gandhamardan bauxite project at Hari-
shankar or Paikmal in Orissa.

(iii) NEED TO TAKE EFFECTIVE MEASURES
AGAINST LOOTING OF BANEKS
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(iv) ACCIDENTS IN SAUNDA COLLIERY IN'

BIHAR AND COMPENSATION TO HEIRS
OF THE DECEASED,
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STATUTORY RESOLUTION RE: DIS-
APPROVAL OF DELHI ADMINIS-
TRATION  (AMENDMENT)  ORDI-
NANCE, DELHI ~ADMINISTRATION
(AMENDMET) BILL, AND DELHI
MUNICIPAL CORPORATION  (AM-
ENDMENT) BILL—Contd.

MR. DEPUTY-SPEAKER: Next item.
Shri G. L. Vyas, you have already taken
5 minute: yesterday. The time left is only
20 minutes You have to conclude within
5 minutes now.

SHRI GIRDHARI LAL VYAS (Bhil-
wara): Sir, 10 minutes.

MR. DEPUTY-SPEAKER: Then, you
must come here and I will go there.
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